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H%_sgaﬁr , JeAT, 2 foawae, 2025

.37, 4084(37).—Fr= 1T LR, ¥ Afaf=aw, 1989 (1989 FT 24) (S¥ THH THF TLATT IH
SterTaae gt AT §) T 91T 205 = ITLTT (1) FTRT & ARRAT AT TN Fd g0 Tg THTETT &l ST %
TEATT T Al TRATS & ford g qii et w@fera fawor sas Suaes # gy o 8, snEs =7 §
"TO-FTET T F i T T e (13.77 ) Rt w0 %y oo e g, & srfenrgor
ERuS sl

I g F Baag Fe =tw, ToT # =9 ATSg=AT F THaE S a § 9 T F ffiaw, s
arferfaae =t e 209 it ITLTT (1) F Tefi ITAH THS & o0 Vet i % S i SUI0T & dae §
AT HT T

TeUF UHT e qeqH IIEERT, gEnT , ANEE ST &l fofgd | FhaT STo 3 396 396
AT ITATIT ZIRT ST AT TTIEHTLT SETTHRAT I S ETT & & AT fATer SHaardT F qreqw F qAars Hi7
FAET VI FRT 3T TAT UH 097 6T TS Feed q9T VHT ST A=, AR 12 B, FF 6 T o
qEH VTR AA9TF THA, AL G AT AT AT T STLATT AT AATATT HT THIAT| I<h SATTHAT T
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T 209 T ITETT (1) F e q@t<h T & T Ueft g & oo ofiT IUA0T o 999 | AT FT

THT|

THT S AT, FeIT TTEHTL, TATT o -3Toi TRITFRILT, FATLENT bl fofega § AT ST S
ITH ITF AT 9 0T T3 SO AT HErT TTERTr, SMerashal 1 F<eia =9 F 7 38 st +

HTETT | AT T ATAL TSI T A THT Tt 08t 7 qears wed a0 Uy i S+, afe e 2,
FLA o TET, ST T AT STAAH THE, ST FIT, AT I IT AT AT AT SAATATT FHT TTT|

AT
" -FTRT T % A= 72 A AT (13.77 )" 9F wew Yora F feenr o § qg aigreen

AREUE T[T F g aRT
giefars-1
| W | qIGE | @A | e/ | wwied | oqfw | @ afSia | stficta ram TR
AT | FT | &AW | 9&4T | 949647 | i T #r T (FFRITA)
qw TR | TF | (THEA)
1 2 3 4 5 6 7 8 9 10 11
1 | =0 | FEwmma | 1 309 Enficy SR | 6.77660 2.7425 7@t 0
2 | %3 1 | 306 | «ifers ST | 8.26020 | 3.3429 7T 0
3 1 305 Fifor S | 5.60710 2.2692 7@ 0
FAIHAT | 20.64390 8.3545

" -FLET T % A= A2 wd AT (13.77 )" 9@ 7ew 9 F Atew & § qg aiArsen

o
HALEIE ST F SUNELN

qixfare-I
FH | WHAF | AP | @@r | e/ | wAIE | qEEr | o9 afora ot EEAT
qeqT ™ T T ad e FETES fir THAT ThaT
amm e YHAd | (THEHA) | FRITN)

1 2 3 4 5 6 7 8 9 10 11
1 | aEERE | TH 1 643 Aforw | FEERr | S | 15.07290 | 6.0999 | X0
23/ e
2 25 625 EIRED fisfr 0.70870 0.2868 | YT
3 25 626 EIRED st 0.01800 0.0073 | ¥=dr
4 25 624 ENRED it 0.47270 0.1913 | =y
5 25 623 ENRED it 0.35800 0.1449 | Y=y
6 25 622 Eul st 0.11000 | 0.0445 | Y=t
7 1 621 arfarF TTHEET | SATer | 5.32940 2.1568 w0
e
8 1 565 aifrk | @Y | SRt | 8.94290 3.6191 7 0
uarE
9 1 64 arfarF qEFEHT | St | 9.67610 3.9159 w0
e
10 5 88 ENRED it 0.02130 0.0086 | Y=Y
11 9 87 ENRED it 0.10800 0.0437 | Y=y
12 7 74 arforF Gl 0.12580 0.0509 Ty
13 7 73 arfarF Gl 0.24290 0.0983 Tefy
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14 7 75 ATTArF st 0.01330 | 0.0054 | ¥=fr
15 7 72 ENRED st 0.00400 | 0.0016 | %=
16 122 71 Enfcy Frstr 0.00370 | 0.0015 | ¥=T
17 122 70 ATt s 0.00270 | 0.0011 | ¥=rfr
18 7 69 ATt s 0.64070 | 0.2593 | Y=t
T THaT | 41.85110 | 16.9369
AT

"FIL-AGT T & AT A5 A9 AT (13.77 )" 93 92T T & ATIFR & H Tg TRATSAT
AEUE T 6

gifars-|
FH | MEET | qIGH | @rar | i/ | AWIEd | g Er | 9 g EIEC) TR
e | AW T &I LE] e THL #ir THaT THAT
aw g A | (The®) | (FFRITA)
1 3 4 5 6 8 9 10 11
1 TET | T 61 531 AT | FEETT | S | 16.99410 | 6.8774 | firEmE 0
2 61 87 Fiforw | "@eEEr | S | 2.24610 | 0.9090 | fe@m™ 0
3 11 137 Fifor BiEl 0.07140 | 0.0289 Ty
4 61 80 AT | mEwTr | S | 30.76550 | 12.4506 | feEmE 0
5 61 4 At | mEETY | S | 35.47760 | 14.3576 | feETE O
T ThaT | 85.55470 | 34.6235
A

" -FLET T % A= A2 wd AT (13.77 Tl 9@ 7w 9 F Ateew & § qg aiAreen

o
HALEIE ST F SINELN

giefars-|
FH | WA | IIGH | @TdT e/ gieq | g Er | afSia afSia AT | T
ger | @ T T | g3 §&dr | Wi TH i THaT (FFRITA)
qJw | A THA | (THER)
1 2 3 4 5 6 7 8 9 10 11
1 |z=w | = 1 102 AqfF | wEEET | S | 47.07980 | 19.0529 70
61/ eIkl
2 74 67 Arfors BiEl 0.19620 0.0794 Tt
3 74 68 ot BiEil 0.16000 0.0648 Tt
4 74 69 ot BiEl 0.11000 0.0445 Tt
5 74 70 ot Hrsf 0.16000 0.0648 Tt
6 74 71 ot st 0.08250 0.0334 Lt
7 74 72 sifor s 0.02100 0.0085 Tt
8 74 73 sifor s 0.00690 0.0028 Tt
9 1 861/1459 | =iforsr | \LwTEY 0.12680 0.0513 70
|
T ThAT | 47.94320 |  19.40235

[T. . L.No. DCE/Con/BRKA/LA/Charhi- Chapri]
AT e, T Termataa stear (Rator/ate)
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MINISTRY OF RAILWAYS

(East Central Railway)

NOTIFICATION

Mahendrughat, Patna, 2nd September, 2025

S.0. 4084(E).— Central Government, in exercise of the powers conferred under sub-section (1) of Section
20A of the Railways Act, 1989 (Act No. 24 of 1989) (hereinafter referred to as the said Act), after being satisfied,
declares that for the public purpose, the land, the brief description of which is provided in the Schedule annexed
hereto, is required for the purpose of construction of a new railway line (13.77 km) between Chapri and Charhi
Stations in the State of Jharkhand, and the same shall be acquired.

Any person interested in the said land may, within thirty days from the date of publication of this notification
in the Official Gazette, raise objections under sub-section (1) of Section 20D of the said Act regarding the acquisition

and use of such land for the above purpose.

Every such objection shall be made in writing to the competent authority, Hazaribagh, State of Jharkhand,
stating the grounds thereof, and the competent authority shall provide the objector an opportunity of being heard,
either personally or through a legal practitioner. After hearing all such objections and making such further inquiry, if
any, as the competent authority thinks necessary, it shall, by order, either allow or disallow the objections.

Every such objection shall be addressed in writing to the competent authority, i.e., the Land Acquisition
Officer, Hazaribagh, stating the grounds thereof, and the competent authority shall provide the objector an opportunity
of being heard, either personally or through a legal practitioner. After hearing all such objections and making such
further inquiry, if any, as the competent authority deems necessary, it shall, by order, either allow or disallow the

objections.

Schedule

"New Railway Line between Chapri-Charhi Station (13.77 Km)" This project under the jurisdiction of East Central
Railway is located in Hazaribagh district of Jharkhand state

Sr. || Name of || Name of || Khata || Plot/Survey || Affected || Type of|| Nature of t:cquir'e d A;cquir.e d Cat
No.|| Village || Taluka | No. No. Plot || Land Land A“’a (in rea (in ategory
cres) Hectares)

Ll 2 o3 L4 Jl s | e JL7 | 8 I 9o J 1w | n |
] _ Il 309 |[Partial |[Forest || |l6.77660 2.7425  |[Non-Private|
> ||ShaPr g arkagaon |1 306 Partial  ||Forest 8.26020 3.3429 Non-Private
/23

] I |[305 |[Partial  |[Forest || |[5.60710 22692 |[Non-Private]
| Total|[20.64390  |8.3545 || |

Schedule

"New Railway Line between Chapri-Charhi Station (13.77 Km)" This project under the jurisdiction of East Central
Railway is located in Hazaribagh district of Jharkhand state

Sr. || Name of || Name of || Khata || Plot/Survey || Affected | Type of || Nature of 1:cquir.e d 1:cquir.e d Cat
No.|| Village || Taluka || No. No. Plot Land Land A”"a (in rea (in ategory
cres) Hectares)

Lol 2 3 e s e 7 I 8 | o J[ 10 | u |

1 643 Partial  ||Government||Forest 15.07290  {|6.0999 Ilf‘?n'
T1vate

s Je2s |[Partial  |[Private || lo.70870  J[0.2868 |[Raiyati |

3 . 25 626 Partial Private 0.01800 0.0073 Raiyati

B Jlasadin - | | | | | | | | |

[4 )23 Churchu |5 ™ Tl624 |Partial  |[Private || 047270 Jl0.1913 [Raiyati |

s 23 [Partial  |[Private || 035800 |[0.1449 [Raiyati |

6] s 622 [Full  |[Private || lo.11000  [0.0445 [Raiyati |

7] 1 |[621 |[Partial  |[Government|[Forest  ][5.32940  |[2.1568 [Non- ]
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Sr. || Name of || Name of || Khata || Plot/Survey || Affected || Type of || Nature of AAcquir.e d AAcquir.e d Cat
No.|| Village || Taluka || No. No. Plot Land Land ;ea (in rea (in ategory
cres) Hectares)
L] 2 3 s s e | 7 I 8 I o J[ 10 | u |
[ ] | | | | | | [ |Private |
8 1 565 Partial  ||Government||Forest 8.94290 3.6191 Ilf‘?n'
T1vate
9 1 64 Partial  ||Government||Forest 9.67610 3.9159 Ilf‘?n'
rivate
[5 lss |[Partial |[Private || [0.02130  ][0.0086 |[Raiyati |
b &7 |[Partial _|[Private || llo.10800  Jl0.0437 |Raiyati |
12 7 74 Partial Private 0.12580 0.0509 Raiyati
| | | | | | [ |Raiyati |
13 7 73 Partial  ||Private 0.24290 0.0983 Raiyati
[13 ] | | | | | | [ |Raiyati |
14 7 75 Partial Private 0.01330 0.0054 Raiyati
14 | | | | | | | | |Raiyati |
15 7 72 Partial Private 0.00400 0.0016 Raiyati
| | | | | [ | |Raiyati |
16 122 |71 Partial  |[Private 0.00370 0.0015 Raiyati
| | | | | | | |[Raiyati |
17 122 |70 Partial  |[Private 0.00270 0.0011 Raiyati
| | | | | [ I | |
18 7 69 Partial  |[Private 0.64070 0.2593 Raiyati
18 ] | | | | | | | | |
| |

Total|[41.85110  |[16.9369 I

Schedule

"New Railway Line between Chapri-Charhi Station (13.77 Km)" This project under the jurisdiction of East Central
Railway is located in Hazaribagh district of Jharkhand state

Sr. || Name of || Name of || Khata || Plot/Survey || Affected | Type of || Nature of AAcr(il:E.el:l ‘:clil:l(‘.ef Catesor
No.|| Village || Taluka || No. No. Plot Land Land ! ! gory
Acres) Hectares)
Ll 2 3 JLa | s e I 7 J[ 8 J[ o J 10 | 1
1 61 531 Partial  ||Government||Forest 1699410 [6.8774  |[No™
Private
. Non-
2 61 87 Partial Government ||Forest 2.24610 0.9090 .
Private
gzﬂdegada Churchu |11 137 |Partial  |[Private || llo.o7140  1j0.0289  |[Raiyati
4 61 80 Partial  ||Government||Forest 3076550 |[12.4506  |[NO™
Private
. Non-
5 61 4 Partial Government ||Forest 35.47760 14.3576 .
Private

Total|[85.55470  |34.6235 || |

Schedule

"New Railway Line between Chapri-Charhi Station (13.77 Km)" This project under the jurisdiction of East Central
Railway is located in Hazaribagh district of Jharkhand state.

Sr. ||Name of || Name of || Khata || Plot/Survey || Affected || Type of || Nature of icquir.e d icquir.e d Cat
No. || Village | Taluka || No. No. Plot Land Land Area (in rea (in ategory
cres) Hectares)
Lol 2 3 4] s [ e J[ 7 [ 8 [ o JI 10 J 11 |
1 1 102 Partial  ||{Government |[Forest 47.07980 19.0529 II:I(?H_
rivate
(74 67 |[Partial |[Private || [0.19620  [0.0794 |[Raiyati |
74 l68 [Full  [Private || l[0.16000  [0.0648 |Raiyati |
[4 ||Indra /61 |)Churchu jf7 ™50 [Ful  Private || llo.11000  0.0445 [Raiyati |
14 o [Ful  Private || llo.16000  0.0648 [Raiyati |
[6] 74 [Full J[Private || [0.08250  ][0.0334 |[Raiyati |
[7] 74 2 [Partial |[Private || [0.02100  ][0.0085 [Raiyati |
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Name of || Name of || Khata || Plot/Survey || Affected || Type of || Nature of AAcquir.e d A;quirft d Cat
Village || Taluka || No. No. Plot Land Land Area (in rea (in ategory
cres) Hectares)
L] 2 3 L4 L s e I 7 [ 8 o T 10 | 1 |
14 73 |Partial |[Private || llo.00690  0.0028 [Raiyati |
9 1 861/1459  ||Partial  ||Government 0.12680 0.0513 I;r‘;ﬁ;te
|

Total[47.94320  [[19.40235 || |

[F. No. L.No. DCE/Con/BRKA/LA/Charhi- Chapri]
RAMASHRAY PANDEY, Chief Administrative Officer (Const./South)
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